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MINISTRY OF CORPORATE AFFAIRS
NOTIFICATION

New Delhi, the 28th August, 2023

S.0. 3813(E).—Consequent upon the tendering of resignation by Shri Krishnamurthy Subramanian, part-
time member in the Insolvency and Bankruptcy Board of India, the Central Government hereby accepts the
resignation of Shri Krishnamurthy Subramanian from the post of part-time member in Insolvency and Bankruptcy
Board of India with effect from the 1* day of November, 2022.

[F. No. 30-36/2022-Insolvency]
ANITA SHAH AKELLA, Jt. Secy.
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